FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India {Insclvency Resolution Process for Corporate Persons)
: Regulations, 2016)

NAME OF CORPORATE DEBTOR

FOR THE ATTENTION OF THE CREDITORS O

¥,

G s/

SHIVSHAKTI BARRELS PRIVATE

1. Name of corporate debtor
LIMITED
2. Date of incorporation of corporate debtor 08/06/2000
3. Authority under which corporate debtor is incorporated | Registrar of Companies, Ahmedabad (RoC -
[ registered .| Ahmedabad)

4, | Corporate ldentity No. / Limited Liability Identification | U29309GJ2000PTC038177
No. of corporate debtor
5. Address of the registered office and principal office (if | Opposite Gujarat Metal Cast, Villege Dunia,

any) of corporate debtor Halol Godhra Road, Halol, GJ 389350 In
6. Insolvency commencement date in respect of corporate | Date of Pronouncement of Order 10/03/2021.
debtor (Order copy received by Insolvency Resolution

Professional On 18/03/2021.)
7 ‘Estimated date of closure of insolvency resolution | 06/09/2021(180 days from 10/03/20201)

process
8. Name and registration number of the insolvency | Hiten Ratilal Abhani
professional acting as interim resolution professional Registration No. IBBI/IPA-001/1P-
P02068/2020-21/13231
9. Address and e-mail of the interim resolution | Address: 705, Sapath II, Opposite Rajpath
.| professional, as registered with the Board Club, § G Road, Bodakdev, Ahmedabad-
380015.

Email: habhani@gmail.com

10. | Address and e-mail to be used for correspondence with | Address: 705, Sapath II, Opposite Rajpath

the interim resolution professional Club, S G Road, Bodakdev, Ahmedabad-
380015.
_ ~ : Email: cirp.shivshakti@gmail.com
11. | Last date-for submission of claims 01/04/2021 (14 days from the date of receipt of
order)

12. | Classes of creditors, if any, under clause (b) of sub- Not Applicable
section (6A) of section 21, ascertained by the interim 7

. resolution professional ‘
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)

14. (a) Relevant Forms and a) Relevant forms at Web link:
: (b) Details of authorized representatives - https://ibbi.gov.in‘home/downloadas
are available at: b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of the Shivshakti Barrels Private Limited on 10/03/2021 (Order copy received by IRP on 18/03/2021).

The creditors of Shivshakti Barrels Private Limited, are hereby called upon to submit their claims with proof on or before
01/04/2021 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with
proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised representative from
among the three insolvency professionals listed against entry No.13 to act as authorised representative of the class [specify class] in
Form CA —Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Hiten Ratilal Abhani

Interim Resolution Professional for Shivshakti Barrels Private Limited
Reg. Number: IBBI/IPA-001/IP-P02068/2020-21/13231 ‘

Date:19/03/2021
Place:Ahmedabd
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Nabard assesses ¥2.25L-cr credit potential
for priority sector in Gujarat for FY22

PANJAB UNIVERSITY, GHANDIGARH

(Advt. No. 01/21/CET)
The Uintversity will hold enfrance tests for admission o vanous courses in the Teaching
Depariments! Institules and its affiiated colleges. for the sesson 200 1-2004 as under-

SrNo| Name of Entrance Test Dates of Tests for-2021

POSSESSION NOTICE (For Immovable Property Only) [RULE 8 (1)]

dins 3itm agher
Bank of Baroda

Sadashiv Peth Branch, Plot No. 233/B, Mear Lokmanya
Vachnalaya, Pune 411030, Phone no. 020-24339322/23:/24,
Email : visadp@bankofbaroda.com,

FE BUREAU fisheries for the state. For \ |PU.CET PG 19 06,2021 & 13.08 2021 (Saturday & Sunday|
Ahmedabad, March 18 MSMESs, Nabard has projected P F'l:J - EL_ q",_ = i EEIE'I : = f _"‘f st i | Whereas the undersigned being the Authorised officer of Bank of Baroda under the Securitisation and
credit of around ¥91,000 crore o oo : _ﬂaﬁ_l | i {Su w..a}:- Reconstruction of F:na_n cial Assels and Enforcement Of Ser;uri_ly Interest act 2002, and in exercise of
NATIONAL BANK FOR Agricul. forFY2.2 in Gujarat. Lo ey oy ey s e o B i s by o S st bt U R ek

H A Lom LLE. [Fans. ) | O 0720870 [aunday) 10000 - 1740

g};%:g)l E:;ais[s):s‘;eelgpge;; o tflz Efaisettﬁgggﬁi EZ‘;I;?II;}K (5 years) Integrated Course | LLP a partnership firm having registered office at C- 78/2, additional MIDC Jejuri, Taluk
] T ’ & |PUTHAT 04,07 2021 (Sunday) 0200 PM. - 03:30 PM Purander, dist Pune 412303, Guarantor/ mortgagor 1. Mr. Dayanand Petkar S/o Gendev Petkar 2.
lakh crore credit potential for ted X2,705 crore and ¥15,498 8 | PUMEET 139,07 2021 (Surciaw] 1000 A M - 1140 A M Mrs. Sunita Petkar W/o Dayanand Petkar & 3. Mr. Paresh Petkar S/o Dayanand Petkar all three
priority sectorin Gujarat for the crore for export and housing- e | 11.07.20£1 [Sunday) ” bl s s residing at Flat no. 12, Second Floor, Jagdamba Apartment - Il, plot no. 4, Gat no. 166/1, MIDC Road,
financial year 2021-22 in its related finances. For other sec- i |PULEE | 11.07 2021 {Sunday) 02:00 PM. - 03:40 PM Jalochi Baramati, pune, to repay the amount menticned in the notice being Rs. 1,30,15,515.95 (As per
state focus paper released on tors including education, re- 8 |MBA Executive) lor LISOL |18 07.2021 (Sunday) 10:00 AM. - 12:00 Moon Annexure - 1) (Rs. One Crore Thir_ty_iak‘_ns Fifteen thousand five hundred fifteen and paise Ninety
Thursday in the presence of newable energy, social g |MPHL&PHD 22 08.2021 (Sunday) five only ) As on 01-01-2019 within sixty days from the date of receipt of the said notice dated

chief minister Vijay Rupani.
Compared tothe current fis-
cal, the credit potential for the
next financial year is 20%
higher, said DK Mishra, Chief
General Manager (CGM),
Nabard,adding that the share of
agriculture is pegged at ¥1.04

Minister’s vision to double the

income of farmersbytheendof

theyear2022.

As per Nabard’s projection
for the next fiscal, 363,464
crore would be given as crop
loan and 21,377 crore have

infrastructure etc. another
35,400 have been assessed.

information about all the endrance lests would be avalable on Linmarsity Wabsite
www.puchd.ac. in from tme fo time Sdi- Controller of Examinations

S0M 212020, along with interest there on at the contractual rate together with costs, charges and other
monies until payment/ realization of the dues.
The bormmower! guarantor’ morgagors having faited to repay the amount, notice is hereby given to the
borrower and public in general that the undersigned has taken Physical / Symbolic possession of the
propearty described here in below in exercise of powers conferred on him under section 13 (4) of the said
actread with Rule - 9, of the said rule cn this 12/0372021.

Description of the Immovable Property

All the pieca and parcel of Stock, Machinery, Book Dabt hypothacated to bank along with all Currant

Iakl'l crore WhiCh is about 469 been envisaged for farm Credit PHBL[E :Hunnu“utﬂE“EHT Assels Present and Future, The descri pti{hn Ufh}'pﬂthﬂﬂa‘led machineries are as fllows:
of the total potentialassessed. ~ otherthan croploan. . (Under Regulation 6 of the Insalvency and Bankruptcy Board of India Sr. no. Particulars Supplier Year of Purchase
Addressing Nabard State The potential linked credit (insolvency Resolution Process for Corporate Persons) Regelations, 2016) _ — _
Credit Seminarat Gandhinagar,  plans (PLPs) suggested 39,704 FOR THE ATTENTION OF THE CREDITORS OF 1. Seco r_'uj hand_ Mitsubishi Injection | Cutting Edge Technology 2016
Mishra said that the theme for ~ croreand ¥5,964 crore for agri- SHIVSHAKTI BARRELS PRIVATE LIMITED g‘ﬁg:?"lg E’E?;“ﬁgﬁgln 41:'55:;"5?'.-1 h.-?lrl. r‘;;. Moulds
the year 2021-22 sta1i‘e focus cglture 1nf.ra.s‘Fructure an.d an- 1. | Wame of cosparate detsios | SHIVSHAKTI BARRELS PRIVATE LIMITED Il Cluping Force 450 %T. 1996
paper has been kept as “Collec-  cillary activities respectively. 5 | Date of incarporaiion of corporate Gebior | Da/06,2000
tivisation of Agricultural Pro- 3,729 crore have been kept :§ iﬁ_’tﬁﬁﬁﬁ'&ﬁ%r 5-;1-:"&'&&3’&'@1& debior | Registrar of Companies, Anmetanad 2. | SemiAutomatic Screen Printing Machine | New Tech Machineries 2016
1 e Ton . . . ] ts incarporated / registera {RoG — Ahmedabad] Model Sp 1000, Suitable o print Max 20
duce for Enriching FarmersIn-  aside for working capital, espe 3. [ Goeparate ety o, [ Limiied iabity | U25309G 2000F TCO3ATTT e e e g
come” in lines with the Prime  cially foranimal husbandryand \dendification No.of copoeate defitor | e | ith 278 1eeth ial
B | oSS of e regssered ofce and | Upposie Gujarat Metal Cast, Vilegs Dunia, e ol B e CENH Rl A
- = principal office (& any) of carporate zHa.IuII'_'a:mnra Aoad, Haiol, GJ 389350 In no. 0679 with shredded accessories as
E MP' HE 5F| CES AHD FI‘JDDS LlM |TED . | Inzohvency commencement date in : [rate of Pronouncement of Order 103 E)21 = inunin::es. 5 . :
CIN NO : U15100MH1994PLCOROT 72 respect of corporaie dehitar | E]r;f,- glf?llraigjug:j by |ﬁs;;.|mc-,, Resalution 3 20 Ltr. container Mould & Lid Mould il:.ltJ::I iversal tube accessories 2017
N ﬁg';t”"'d i‘;ﬁ‘le : 3”3 1"":"5 ?Bacrd gﬁhnﬂ:g" Shimﬂhc" 'IFLTT:* p 7. | Estmated date of closure of msovency | D6/09/2021 {180 days from 1003 20201) : _ - _
ext to Kanara Business Centre, [KBC), e b L A B resalulion process 4, 10 Kg. container Mould & Lid Mould Universal tube accessories 2017
Pant Nagar, Laxmi Nagar, Ghatkopar (East) Mumbai - 400075 B, | Wlame and registrabon number of he | Hilen Ratilal Abhani Ltd
Website | wawwi.esfl.co.in, Tel. 022-25006007 /02534272006 msolvency prafessional acting as inteim | Registration No,
NOTICE resalution professional | IBBIIPA-O01/1P-PO20GE/2020-21/1 3231 8. 20 Kg. container Mould & Lid Mould Universal tube accessories 2017
9, | Addee=s and -l of e inlenim | Address: 705, Sapath |, Opposita Rajpath Club, || Lid
Transfer of Equity Shares of the Company to resalution professional, as registered | § G Aoad, Bodakdey, Ahmedabad-330015.
Investor Education and Protection Fund Authority with he Boand | Email: habhanifgmail.com 6. | 10Ltr. container Mould & Lid Mould Universal tube accessories 2017
; : : ; 14, | Addre=s and e-mail to be used for | Address: 705, Sapall ||, Opooste Aapath Club,
Motice 15 hereby given that pursuant to provisions of Section 124 of the comespandence with the interim | &% Road. Bodahdey. Af medabad JA0015 Lta
Companies Act, 2013 and the Investor Education and Protection Fund oy luti fev ional | : A s - .
Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 as amended LT T T T T T 7. |20 Lt container Mould & Lid Mould Universal lube accessories 2017
(the "Rules"), the equity shares of the Company in respect of which dividend | (14 days from the date of receipt of order) Ltd.
has not been paid or claimed by the shareholders for seven |7} consecutive 7 ‘Eﬁﬁg%ﬁﬁﬁﬁjﬁ?ﬁlﬁi'ﬁﬁﬂa_u‘ié?-ﬂul-ﬁﬂpfilflztflf —— — - -
years or more are required to be transferred by the Company to the demat | Y of sub-section Iéﬁ:l of saction 21 | 5] Injection Mould for 26 Ltr. container Cutting Edge Technology 2017
account of the Investor Education and Protection Fund Authority {the ascertained by the insaim resalution Moulds
"Buthority). In compliance with the rules the Company has sent individual arolessicnal |
communicaticns in electronic mode to the concemed shareholders at their 73, [ Hames of Insalvency Prolesssanas I Nol Applicaia | 9. Injection Mould for 26 Ltr. container Lid Cutting Edge Technology 2017
registered email address and the said communication will be sent in the denstied 1o act 28 Aulbomsed Moulds
physical mode te those shareholders without registered email address, if the Representative of creditors in a class
postal/courier services resume before the due date, for shareholders to claim iThees names for each class) | | 10, Injection Mould for 26 Lir. container Cutting Edge Technology 2017
such dividend(s). This communication is addressed to those whose shares are 14. | (3} Relevant Forms and 1 a) Bekevant o al Moulds
liable to be transferred to the Authority during financial year 2020-2021 for i Details of authorzed i Web link: hitps:/ibbi gov.in/home/downlaadas
taking appropriate action The I:qmp«anl.' has uploaded full details of 5th 1 represantatives are avaitabla at: | ) Mot pplicatie - 14 Injection Mould for 30 Ltr. container Lid Cutting Edge Technology 017
shareholders including names, folio number or DP 1D & Client ID and eguity Matice is hereby given that the Natianal Comparry Law Tribunal has orderad the commencamant of a Moulds
shares due for transfer to the Authority on its website www.esfl.co.in under corporale naohvency resolulion process of the Shivshakti Barrels Private Limited on 10032021
In'.'llastt:-'r'ls ?:JE{“EI'HI E;hare hi?ﬂlderslall'e rijt[u?slijed E:iD rELerr':D I:I;lle sau:lllwtﬁbslte ;c:- {Order copy received by IRP an 18/03/2021). 12, 10 Kg. container Mould & Lid Mould Savio Tools 2017
:g"r':;"'t;r e E;L‘:"t;:' Aﬂﬁir&{;n%:hl b c':;':"r'l Egnsh;'apeh"'mge"‘rs‘":éld;‘n gE'th':'ui; e credtors of Shivshaktl Barrels Private Limited, are hereby called upan to submit their claims - -
shares in physical form and whose shares are liable to be transferred to the ;EI:":“N;FEJPE:FTD |I1IE=I::|IIIE 01/04/202 to the intaren resolution professional at the addrass mantianed 13. 20 Kg. container Mould & Lid Mould SavioTools 2017
Authority, may note that the Company would be lssuing new share The financial credors shall submil their clsims with peool by electronic means oy, AR other 14. [ 10 Ltr. container Mould & Lid Mould Savio Tools 2017
certificate(s) in liew of the original 5h_are certificate|s) for converting the said CrEditors may submithe claims with proodin person, by post or by electranic means :
shares Into demat form, after following the procedures as prescribed by the & financial creditor befonging o a class, as listed against the entry No. 12. shall indicate its chalce of 15. | 20 Ltr. container Mould & Lid Mould Savio Tools 2017
Ministry of Corporate Affairs, thereafter the said shares would be transferred authorisad reprasentative from amaong the three insolvency professionals listed against antry Mo 13 : : - :
in favour of the Authority. The original share certificate(s) registered in the ta actas authonsed representative of te class [specify class] inform GA= Not Applicable. 16, 1. 1kg container mould and Lid (Single | Savio Tools 2017
name of the shareholder(s) will stand autematically cancelled, For the eguity Suhmission of dalse or miskeading pracds of claim shal attract panalties. cavity mould)
shares held in demat form, the Company would inform respective depository Hiten Ratilal Alhani £ ; y
hareholders by way of corporate actions for transfer of such shares in ; ; ; : : ot L i 2. Zikg container mould and Lid
of the shareholders by way of corpo intarim Resokution Prafessianal for Shivshakti Barrels Private Limited : 3
favour of the Authority.ln case the Company does not receive any Reg. Number: IB8Y1PA-001/1P-PO20GE/2020- 2113231 3. Skgcontainer mould and Lid
communication from the concerned shareholders by June 20, 2021 the Dl 12/0 L2021 o ' 4, 4 Ltr. Handle Mould (4 Cavity)
Company shall with 3 view to comply with the Rules, transfer such shares to Place-Ahmedahd 5. 1 Ltr. container mould and Lid {Single
the Authority without any further notice. Mo claim shall lie against the : s i!- et
Company in respect of the shares transferred to the Authaority. However, the vity mould} ;
unclaimed dividend and shares transferred to the Authority including all 6. 4Ltr. container moukd and Lid
beenefits acoruing on such shares, if any, can be claimed back by the concerned T. alLtr. confainer mould and Lid
cshareholders from the Authority after following the procedure prescribed by
the Rules. In case of any queries in respect of the above matter, sharehoiders Date: 12.03.2021. Authorised Officer
may contact the Registrar and Transfer Agent of the Company, Freedom Place: Pune. Bank of Baroda,
Registry limited Plot Mo.101,19%h Street, MIDC Area, Satpur Colony, Nashik, Sadashiv Peth
Maharashtra 422007, Contact no - 02532354032
For Empire Spices & Foods Limited
Date - 19/03/2021 Umesh Laxminarayan Rathi
Place : Mumbai Director

NOTICE

Notice is hereby given that the share
certificate no. 2 for 1000 shares bearing
distinctive no. 268034401-268034900 and
537395351-537395850 standing in the
name of Maina Devi Jain in the books of M/s
Bajaj Finance Limited., has been
lost/misplaced/destroyed and the
advertiser has applied to the company for
issue of duplicate share certificate(s) in lieu
thereof. Any person(s) who has claim(s) on
the said shares should lodge such claim(s)
with the company's registrars and transfer
agents viz Kfin Technologies Private
Limited, selenium tower B, Plot No: 31-32
Gachibowli, Financial District,
Nanakramguda, Hyderabad-500032 within
15 days from the date of this notice failing
which the company will proceed to issue
duplicate(s) share certificate in respect of

ICICI Prudential Asset Management Company Limited
Corporate ldentity Number: US99930L1993PLCO54135

< TARAKK! KAREINY

Registered Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, New Dalhi - 110 001,
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051.
Tel.: +91 22 2652 5000, Fax: +91 22 2652 8100, Websita: www.iciciprumf.com,
Email id: enguiry@icicipruamc.com
Central Service Office: 2" Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

BE WISE!

Borrow only as much as
your ability to repay.

Motice to the Investors/Unit holders for declaration of dividend under ICICI Prudential
Liquid Fund, ICICI Prudential Savings Fund, ICICI Prudential Floating Interest Fund
and ICICI Prudential Money Market Fund (the Schemes)

Motice is hereby given that ICICl Prudential Trust Limited, Trustee to |CICI Prudential
Mutual Fund has approved declaration of the following dividend under the dividend

fhe said shares. option of the Schemes, subject to availability of distributable surplus on the record date
Date: 18.03.2021  Name of Shareholder i.e on March 24, 2021*;
Place: Pune Maina Devi Jain

MNAV as on
March 17, 2021
(T Per unit)

Name of the Scheames/Plans Dividend (¥ per unit)
(Face value of

T 100/- each)**

PUBLIC NOTICE

FUELIC NOTICE FOR CLAIM AGRINST
SCAFFOLDING MATERIAL

IN FOREVER ENTERTAINMENT PYT LTD
NOTICE is haraby givan that purguant io the
directions of Howble Mational Ceenpany Law
Triounal, the undersigned intends to afaw the
ramoaval ¢ scalbelding material lying in he
premises of the Comgpany situated at S,
HO.150, ADARSH MAGAR, HINJEWADI,
Pune-411057 Maharashira, to B's “City
srafiokiings” and “City Scaff & Tembsrs,
propristary concerns of M Bilal Salim
Chohan

Ay person having amy righd, liths, inferest,
claim or demand of any natwre whatsoever n
respect of the said material, is heraby
required o make 1he sanme kaown in writing
along with the documentary proof therecf, to
the undarsigned at cep laraven@amal.com
within fourteen days from the date of
publication hareod. failing which the
consuEations shall e comphated, sithout
any reference to siech claims and the ciaims
il any, shall ba desmad 1 have bean givan
up, etinguished or walved,

ICICI Prudential Liquid Fund
Dividend Others

| Direct Plan - Dividend Others

j ICICI Prudential Savings Fund

| Dividend Others
Direct Plan — Dividend Others
ICICI Prudential Floating Interest Fund

| Dividend Others

| Direct Plan — Dividend Others

ICICI Prudential Money Market Fund
Dividend Others

Direct Plan - Dividend Others

152.8574
153.5387

6.4200
B6.6175

13.6708
14,0643

165.7068
167.4327

163.3447
169.0305

14.5377
16.3114

149.0761
149.9577

9.3173
9.6223

1 444 -

T o B o

' e — b ""'""

The dividend payout will be subject to the availability of distributable surplus and
may be lower depending upon the extent of distributable surplus available on the

SN
(.

G-
Date: 19th Mareh 2021 record date under the dividend option of the Schemes. \
Pj?:;?_a'::"'fmm de — Resalution Protessional Subject to deduction of applicable statutory levy, if any.
[BELVIPA-D0ATP- NOGO28/ 301 7 - * i i i i i 1 = i ] i : i ra
e et or the immediately following Business Day, if that day is a Non - Business Day. HE rE 5 hﬂw ‘lﬂu can gﬁf th'E mﬂst ﬂl“- nf uﬂur Iﬂan.

Dividend will be paid to all the unit holders/beneficial owners whose names appear
in the register of unit holders/Staterment of beneficial owners maintained by the
Depositories, as applicable under the dividend option of the Schemes, at the close of
business hours on the record date. ']

10,00 am o i It should be noted that pursuant to payment of dividend, the NAV
A Benie o s Too meetins v oe| B of the dividend option of the Schemes would fall to the extent of
¥ dividend payout and statutory levy (if applicable). Z

carsider the Kems listad in the Agenda given
hereuncer. All e Members ane hensby
requesied o be present on time. Shauld thare
be no quarurm at fha appointad fima, the
meeting hal stand adjeurned to 10030 aman
the same day, dale and Yenuws and Members
presant 3 the agournad Meeling shall form
fhe quorum irrespective of number of
Membars présant al such adpumed mealing,
and conduct the business ofMeeating,

NOTICE FOR ANNUAL GENERAL BODY

MEETING TO BE HELD ON 21" March 2021,

MNOTICE Is hereby given that The Annual

General Body Mesfing of Al the Members of

Sumar Trinity Tower Co- Hsg. Lid. will ba halg
1 1

Use the loan amount for rhe purpose
for which it has been taken

Monitor your dues and make
fimely repayments

Gl

ﬂ:?! REI Kehta Hai...
vittiva anushasan,

chinta mukt jeevan

For ICICI Prudential Asset Management Company Limited
Sd/-
Authorised Signatory

1

Flace * Mumbai
Date : March 18, 2021

No. 007032021
To know more, call 1800 222 999,/1800 200 6666 or visit www.iciciprumf.com
| As part of the Go Green Initiative, investors are encouraged to register/update their e-rmail id

AGENDA
1, Heaﬁn? confirning and adogling e and mobile number to support paper-less communications. _ _
minutes of the last Anrwal general body Issued in public interest
- P
mesating, To increase awareness about Mutual Funds, we regularty conduct Investor Awareness rhikehrah

2, To consider and adopt the Balance Shest as
an 31 March 2020 and Income & Expandilure
&coountdor the yeerendad 317 March 2020,

3. Auditor Appoinimend.

4, Ay oiher matter with pemizsian of chair

Programs across the country. To know more about it, please visit hitps:/‘wwwiiciciprumf.com
or visit AMFI's website https:www.amfiindia.com
Mutual Fund investments are subject to market risks,

RESERVE BANK OF INDIA

For feedback on rhis message,
P . read all scheme related documents carefully. write o rbikehrahai@rbi.org.in www.rbi.org.in
Han. Chairmsan | Hon, Sechstary

financialexp.epapr.in Ahmedabad
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E-Tender Motice
DAHOD SMART CITY DEVELOPMENT LIMITED
[5]

ahod Smart City Developmant Limited (DSCOL) invtas cnline E-Tenders “Requeast for Proposal

far Brocure me
Collaction of Muricipal S
Extimated Caost (In Bz

B, 1.7 O/~

Customization, Testing, Supply & Commissianing of Garbage Auta Tippers far
Waste in Dahod City undar “Smart City Mission" Tendar I0: 453281

=1 PANJAB UNIVERSITY, lélllllllllillllll

{Advt. No. 01/2
il hoke g tests o sdmiEs on
Iniiales an orthe:

| Thi Link
(O partme

|Seha.  Mame of Entrance Test
FU-CETIPG)

EMD {In R Rs. 1,76,400

| Tendes Fes (in s
2 submiss

Last Date for on 2 of Tender
GENERAL INSTRUCTIONS:
wwwnprasure.cam, (2] Other Del

all drawings, data sheets and duly filed up farmats exclud
Fac ;
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Here's how you can get the most our of your loan:

1 Use the loan amount for rhe purpose
for which it has been taken

z Monitor your dues and make
timely repayments

BE WISE!

Borrow only as much as
your ability to repay.
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For feedback on this message,
write to rbikehrahai@rbi.org.in




